~

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL?Y JAIPUR BENCH, JAIPUR

CP 106/2002 (DA 241/2002)

Badri L

Tehsil

14

Commissj
Nagar,
24 'S
Commissi
Madnohur
3 S

Commissi

Madhopur

DATE OF t(RDER: 6,152003

1 son of Shri Onkar resident of Viilage 17 Meel, Paki

Khandar, District Sawai Madhopur (Rajasthan ) &

veses Afiplicant
VERSUS

shri N.K. Manglik, Executive Engineer Central Water

on, Chambal Division, 84-93-96, Ajay Marg, Prate

langaner, Jeipur.

bri U.K, Gupta, Assistant Bagineer, Central Water
on, Subdivision, Lower Chambal, Pali,District Sawai
» Rajasthans

hri.Shyan Sundar Sharma, Jrd Engineer, Central Water
on, Subdivision, Lower Chambal, Pali, District Sawai
L Rajasthan.

+s . .Respondents,

Sharmg Counsel for the applicanty

Hon'ble Mr. H.0, Gupta, Member (Administrative)

Hon'ole

wants to
a duly c
granted

Petition

duly con

r. M.L., Chauhan, Member (Judicial)

RDER (ORAL )

The lsarned counsel for the applicant submits that he

withdraw this Contempt Petitien and wants to fils
&nstitutad DA since some of the reliefs has not been

to the gpplicant. In the circumstances, this Contempt

{s dismisseds The spplicant has a liberty to file a

stituted DA subject to Limitaticn.

' (H.0. GUPTA)
MEMBER (A)



